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227. Written Answers
Statement
" " Communal Incidents - Statewise/Yearwise
—— —_— 1997 1.998 -
e K’jﬁgg rared Im incidents  Killed Injured
Andh'ré Pradesh 32 10 117 27 7 ".)7 8 2 22
Assam 5 2 8 7 1 92 6 3 3
Bihar 150 66 318 115 62 224 92 52 221
Delhi 19 5 25 28 4 88 15 3 60
Goa 0 0 0 0 0 0 0 0 0
Gujarat 86 19 210 83 18 224 71 14 177
Haryana 0 0 1 0 11 0 0 0
Himachal Pradesh 0 0 3 1 4 0 0 0
Jammu & Kashmir 0 0 0 2 1 3 2 4 1
Karnataka 23 4 113 31 15 160 38 14 322
Kerala 19 3 40 9 1 17 8 1 23
Madhya Pradesh 43 7 179 43 11 146 36 13 68
Maharashtra 89 12 221 66 15 403 77 19 145
Mizoram 0 0 0 0 0 0
Manipur 0 0 0 0 0 0
Meghalaya 0 0 1 2 39 0 0
Orissa 32 1 62 22 2 35 19 2 43
Punjab 0 0 0 1 0 0 1 0 2
Rajasthan 17 4 36 45 6 160 50 8 213
Tamilnadu 38 9 125 52 50 268 36 9 98
Tripura’ 3 0 6 2 0 3 2 0 2
Uttar Pradesh 129 39 374 148 49 439 118 41 338
West Bengal 43 28 223 39 19 140 37 12 227
Pondicherry 0 0 0 0 0 0 0 0 .0
Total 728 209 2057 725 264 2503 626 207 2065
S/bo ‘Js/f.
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attacked by some miscreants and damaged the
cricket grounds pitch in Delhi;

(b) if so, the details of the properties damaged
or lost as a result thereof;

(c) whether the Union Government have asked a
detailed report from the State Government in this
regard;

(d) if so, the details thereof;
(e) the action taken against the miscreants; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (KUMARI UMA
BHARATI) : (a) to (f) The information is being collected
from Board of Control for Cricket in India (BCCI).
Ministry of Home Affairs and State Governments and
the same will be laid on the Table of the House.

Qj C\ < ’9':}'5 . ’: -
Audit of Guwahati Unlverslty

112. SHRI NRIPEN GOSWAMI : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased
to state :

(a) whether the grants provided to the Guwahati
University by the University Grants Commission
during the last three years have been audited by
C.8AG.;

(b) it so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT, MINISTER OF SCIENCE AND
TECHNOLOGY AND MINISTER OF DEPARTMENT OF
OCEAN DEVELOPMENT (DR. MURLI MANOHAR
JOSHI) : (a) No, Sir.

(b) Does not arise.
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(c) The accounts of grants paid by UGC to
Guwahati University are audited by the statutory
auditors of University viz. Examiner, Local Fund
Accounts, Assam, Guwahati and not by C.&A.G.

However, Guwahati University has been requested
to furnish the requisite information.
[Translation]

AR

CQntral WQrehouclng Corporatlon
113. SHRI JAGDAMBI PRASAD YADAV : Will
the Minister of FOOD AND CONSUMER AFFAIRS be
pleased to state :

(a) the location-wise number of warehouses of
the Central Warehousing Corporation at present;

(b) whether the Government propose to make
the Public Distribution System more effective in the
country; and

(c) the location-wise number of warehouses
proposed to be constructed in various States and
the time by which these are likely to be constructed?

THE MINISTER OF STATE IN THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL
SINGH YADAV) (a) The details of C.W.C.
Warehouses in the country are indicated as
statement-1.

(b) Yes Sir. Under the plar scheme for
strengthening the PDS the Central Govt. provide the
financial assistance to State Govts. UTs in the form
of 50% Grant-in-aid and 50% Loan for construction
of small godowns upto 2000 MT capacity specially
in remote/inaccessible/backward/hilly areas of the
country.

(c) CWC proposes to construct 1.89 lakh MT
capacity in various states during 1999-2000, the
details of which are indicated as statement-II.

Statement-|

Statement showing State-wise storage capacity with Central Warehousing Corporation alongwith no. of-
warehouses as on 01.01.1999

(Capacity) in lakh M.Ts.

S.No. State/U.Ts. No. of location Owned Hired Total
Warehouses
1 2 3 4 5 6
1. Andhra Pradesh 53 9.75 1.12 10.87
2. Assam 6 0.44 0.01 0.45
3. Bihar 16 1.14 0.46 1.60
4. Goa N 0.17 - 0.17




